
CENTRAL ADM I N I STRAT I VE TR I B(JNAL 
PR (NC I PAL BENCH, NEW DELHI / 

OA NO. 1685/2003 

Vh is the 9th day of Ju y . 2003 

H0.1 BLE SH V . K . MAJOIRA. MEMBER (A) 
HON BLE SH . KULD P S NGH MEMBER ( J 

r 	Ma I I. it S ngh No. 730040649 
HG/GD 

S,'o Sh. Vajeer Singh 
Presently,  posted at 10th sport 
13th Bn . tauchar, Ut t rancha I 
flisi.f . Chamol i 

Advocate: Sh, K.K.Sabharwal 

Versus 

QIui) 

UnEon of IndEa. 
M i n s t r y o f Home , No r t I / So u t h B o c k 
Through i ts Secretary.  
New Delhi 

The DErector General. 

Indian-Tibet Border Police, 
Block No.2. CGO CompIe:.. 
New Delhi--l10003. 

B Sh. \'.K. Majotra, Member (A) 

Learned counsel 	for appi icant seeks permission to 

withdraw the OA so as to f I Ic it before an appropr ate forum. 

AppI cant 	is permitted to withdraw the OA for ft tig the same 

before an appropriate forum. AccordIngly. OA is d(smissed as 

thdrawr 

('ULD (P S NGH 	 V.K. MAJO(RA 
Member (J) 
	

Membet (A) 

sd 




